Name of the Corporate Debtor:

(Please click here for previous Lists of Creditors)

Gupta Synthetics Limited; Date of Commencement of CIRP: 17-09-2019; List of Creditors as on: 09-12-2023; Name of IP: ; Process Number: 1; Last 5 digitof registration number:

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

Amount

No. of Claims

Amount

Summary of Claims Admitted

% Share in Total
Amount of Claims
Admitted

0.00

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

0.00

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

7390103682

7390103682

91.46

Annexure 3

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

168175772.2

168175772.2

2.08

Annexure 4

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

0.00

NA

Operational creditors
(Government Dues)

449378156

449378156

5.56

Annexure 7

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

72307244.48

72307244.48

0.89

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

8079964854.6799

99

8079964854.6799
99

0.00

100.00

NA



https://ibbi.gov.in//claims/claims-list/5609
https://ibbi.gov.in//uploads/claims/2023-12-09 15:13:34-45b5255ab90be6902fb71413f07e769a.pdf
https://ibbi.gov.in//uploads/claims/2023-12-09 15:13:34-3734813e93b2db3daa799964f54a0534.pdf
https://ibbi.gov.in//uploads/claims/2023-12-09 15:13:34-17a6bb99d235ea3e05d99aacf161e07c.pdf
https://ibbi.gov.in//uploads/claims/2023-12-09 15:13:34-595f7891ff273ee252fdfface9f98231.pdf
http://www.tcpdf.org

